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Notice 

on the Ministry of Finance 
(Department of Expenditure) 
-Preparation of Budget Esti-
mates of Public Undertakings 
and Presentation of their An-
nual Reports and Accounts to 
Parliament. 

(ii) Tenth Report relating to ac-
tion taken by Government on 
the recommendations con-
tained in the Hundred and 
sixteenth Report of the Esti-
mates Committee (Second 
Lok Sabha) on the Ministry 
of Transport and Communica_ 
tions (Department of Trans-
port)-Hindustan Shipyard 
Limited. 

U.O'H hI'S. 

ADMINISTRATORS-GENERAL BILL 

REPORT OF SELECT COMMITTEE 

Shri Kbadilkar (Kh£'d): I beg to 
present the Report of the Select Com-
mittee on the Bill to consolidate and 
amend the law relating to the office 
and duties of Administrator-General. 

12.08 hrs. 

RE: CALLING-ATI'ENTION-
NOTICE 
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12. CIS! hrs. 

MOTION RE: COLOMBO CONFE-
RENCE PROPOSALS--contd. 

Shri U, M. Trivedi (Mandsaur): 
May I make a submission? I had 
given notice Of a privilege motion, 
and I have been told that the deli-
very of this motion 'to you was a 
little late. May I request you to 
suspend the relevant rule? 

Mr. Speaker: I shall just look into 
1t. If it was laJte, that is to be con-
sidered on the next day. Since there 
is no next day, I shall look into it 
and I can bring it up later in the 
day, if I think that it can be brought 
up. 
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Shri Priya Gupta: (Katihar): On a 
point of order. The Prime Minister 
is equally responsible to this House 
and to the other House. The Prime 
Minister is the complete Prime 
Minister of this House and the other 
House. 

Mr. Speaker: Under what rule or 
law is this point of order being rais-
ed? May 1 know that? Where is the 
violation of any particular rule? 

Shri Priya Gupta: The Prime 
Minister is the complete Prime Minis-
ter of a Government comprising of 
this HOuse and the other House. 
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Shri RaDp (Chittoor): Mr. 
Speaker, Sir, we have understood by 
parliamentary practice that when 
any Motion is talked out, it only 
means that Parliament is nut com-
mitted to the policy or programme 
indicated by the motion jlLo,t talked 
out. Therefore, we have abstained 
from tabling our amendinents to this 
motion. But surprisingly enough, the 
Prime Minister seems to be definitely 
of the contrary impression that by 
talking'. out this motion and by the 
Government not moving to accept it, 
they would consider themselves as 
being authorised to proceed on the 
basis of the September 8 proposals as 
now being considered as approximat-
ing to the Colombo proposals. This 
seeks to pervert the well-understood 
parliamentaa-y principle and practice. 

In the light of this development, 
we must state categorically that the 
Parliament never gave its unanimous 
approval to the Prime Minister's 
cease-fire proposals on the basis of 
the 8th September 1962 line of oc-
cupation and that by the Resolution 
accepted by the House on the 14th 
November no approval was given to 
these proposals and that we do not 
consider ourselves bound by those 
r ~als  nor are we now prepared 
to give, to quote the Prime Minister'S 
OWn words, "the authority to carry 
on the policy Government have been 
pursuing in this matter". 

. So we would like to inform the 
Prime Minister in advance of his re-
ply to day that we do not accept the 
Colombo proposals in principle nor 
his earlier date line of 8th September 
for cease-fire. (Intel':-Uptions). 

An Hon. Member: 'l1ltis is extra-
ordinary. How can he make a state-
ment now? (Interruptions). 

Mr. Speaker: Of course, it was 
extraordinary. But I must take the 
blame. Advance notice of it had been 
given to me and the reason given was 
that instead of interfering with or 
interrupting the Prime Minister so 
often to make the same statement, he 
might be allOWed to make a state-
ment for one minute. I had allowed 
him under that circumstance. So if 
there is something odd, I am to 
blame, nobody else (Interruptions). 
He has concluded. 

Shri Ranga: No, Sir. I have not 
concluded. I sat down when you 
rose to make some observations. 

Also, we deem that it would be 
national humiliation and it would be 
harmful to accept the Colombo pr0-
posals. 

Mr. Speaker: He has said all those 
things in his speech. 

Shri Ranga: We therefore urge that 
they may be rejected by Government 
and Parliament. We are therefore 
obliged .to support the amendment 
moved by Shri Ram Sewak Yadav. 

Sevet'al Hon. Members rose-

Mr. Speaker: Members cannot 
stand up in this manner and speak: 

Shrt Sham Lal Saraf (Jammu and 
Kashmir: I seek your guidance. 
ShrL Ranga spoke yesterday everY 
word of what he has said today. May 
I know how and in what way he is 
permitted to make another statement 
now. 

Mr. Speaker: That I have said. 
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Shri Surendranath Dwlvedy (Ken-
drapara): I only want the Prime 
Minister, when he speaks, to make it 
very clear, as has been pointed out 
in this House, that w far as the Sep-
tember 8 position is concerned, Par-
liament is not comn,itteJ to it". 
There is a difference .f opinion. He 
seems to have made the statement 
because some amendJnent was nega-
tivd and so this House also is com-
mitted to that proposition. We do 
not take it that way. It may be 

Goverllll11ent's stand. That is what I 
wanted to be made clear. Let him 
say that it may be the Government's 
stand. But Parliament is not com-
mitted to it. If it is taken as Par-
liament's verdict, we have to disso-
ciate ourselves from it. 

Mr. Speaker: TIwy car; do it by 
their Vote. 

Several lIon. lI-lembers TiJse-

Mr. Speaker: If hon. Members get 
up in this manner, we cannot conduct 
the proceedings. 

Shri Ram Sewak Yadav: Let us 
hear the leader of the 'co-opcration 
party.' (InteTTuptions). 

Mr. Speliker: Would we be able to 
conduct our business in this manner? 
It is not possible to do so if Members 
just stand up when they like and 
begin to speak. 

Shri A. K. Gopalan (Kasergod): I 
make a submission that this is a very 
bad and wrong procedure, because if 
those who interrupt are given the 
opportunity to make such state-
ments .... (Interruptions) 

Shri U. M. Trivedi (Mandsaur): On 
a point of order. 

Sbri Hem Barua (Gauhati): On a 
point of order. 

An lion. Member: On a point of 
order. 

Mr. Speaker: Not three points of 
order at a time. 

Proposals 

Shri U. M. Trivedi; An explanation 
was given to the satisfaction at the 
House by you an.d we all felt satis-
fied after that. Now Mr. Gopalan is 
making a statement challenging the 
decision of the Speaker and this 
amounts to casting an aspersi,m on 
the Speaker. 

Shri Hem Baru.a: I also rise on 1he 
same point of order. After you have 
expl:lined the position that you r..1low-
ed Mr. Ranga to make a statement, 
the Leader of the communist group 
stands up and says something which 
~an be interpreted legitimately :IS an 
IIspersion on the Chair. Naturally 
enough we are dist.urbed and per-
turbed by it. 

Mr. Speaker: I am really thankful 
to the hon. Members for giving me 
that slWpor't. But I had not yet 
heard Mr. Gopalan what he had 
really wanted to say. I have ex-
plained and taken upon myself the 
responsibility so far as Mr. Ranga's 
statement was conoerned, because my 
consent was taken in advance. 1 yet 
wanted 'to hear what Mr. Gopalan had 
to say. He had said that this is a 
bad precedenl So mueh I had heard. 
but I wanted to know what he had 
to say completely. 

Shri A. K. Gopalan: I am Dot "6st-
ing any aspersion. This is the first 
time such a thing is happening. I 

have been here for the last so many 

years. ' .. 

Mr. Speaker: I had given the ex-
planation why it happened. Now I 
can be certainly sure that there would 
not be interruptions. 

Shrimati Renu Chakravartty (Bar-
rackpore): Mr. Yadav has not given 
yOu that understanding. 

MI'. Speaker: I am talking of Mr. 
Ranga now. The han. Prime .\iinis-

ter. 

Shri Tridib Kumar Chaudhuri 
(Berhampore): Before you call 'Jpon 
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the Prime Minister, I should like to 
submit that the leader of the P.S.P. 
group has made a statement here .... 

Mr. Speaker: The Prime Minister 
would clarify that. 

Shri Surendranath Dwivedy: I want 
the Prime Minister to clarify it; not 
the hon. Member. 

Shri Tridib KlUDar Chaudhuri: The 
Prime Minister, after all, is the leader 
of the Government. 

Mr. Speaker: Order, order. ".rhere 
is no necessity to clarify it now. 

Shri Hari Vishnu Kamath 
(Hoshangabad): By your leave .... 

Mr. Speaker: That has been brought 
to the notice of the Prime Minister 
and he would answer it. 

Shri Hart Vishnu Kamath: You told 
me that I might raise it here with 
your permission. It is reported in 
the Press .... 

Mr. Speaker: I am telling him that 
I have referred it to the Prime Minis-
ter and he would answer it. 

Shrl Hari Vishnu Kamath: Then it 
is all right. 

The ~e Minister and Minister of 
External Aliait's and Minister of 
Atomic Energ!y (Shrt Jawaharlal 
Nehru): Mr. Speaker, Sir, I crave 
YOur indulgence and the indulgence 
of this House to speak on the subject 
that we have been discussing for the 
last two days and try to do so objec-
tively and dispassionately. I am 
afraid the beginning of today's debate 
has rather vitiated the atmosphere of 
objective consi<iemtion of any sub-
ject. However, I shall endeavour t() 
try to be as calm and objective as 
possible and I trust that hon. Mem-
bers will hear me and then of course 
it is oyen to them to d<'Cide as the; 
wish. 

In the course Gf the debate-I think 
day before yesterday-Shri Dhebar 

asked a question: What exactly are 
we considering? It was a very rele-
vant question, because the issues that 
were before us were confused, ,lver-
laid and covered up by all manner 
of other considerations and therefore 
were likely to be forgotten by bon. 
Members. I recognise, of course, that 
the immediate issues before us have 
a considerable background of history 
and we cannot separate that back-
ground from the present issue. I 
do not object to all the other matters 
coming up or being pointed out to us. 
Indeed, I myself would like it to be 
considered in that context. 

So far as this background is con-
cerned, I take it that in spite of many 
differences of opinion on many other 
subjects, there is no Member of this 
House who 'differs in his judgment of 
that background and our reaction to 
the Chinese aggression and invasion. 
So, if I do not refer to it at any 
length, it means that we take it for 
granted. This is common ground and 
we expressed that common ground in 
the solemn resolution that we passed 
in mid-November, and took a pledge, 
Now, we have not only to consider 
this background, but also the future 
as it might take shape. That future 
is of great concern to us in India. 
But it has relevance also to Asia and 
the world, as any conflict between 
India and China must necessarily 
have. We live in a rapidly changing 
world. We cannot, therefore, think 
in static terms. We have follOWed a 
policy of non-alignment and I believe 
in it fully, Now, I hope we shall 
continue to follow it. But even the 
old concept of non-alignment is slow-
ly undergoing a change. On the one 
side the Soviet Union and China 
are' beginning to fall out. On the 
other side, there is sOme attempt at 
a closer approach et ~ the United 
States and the Soviet Union. We can-
not, at this stage, say much about it, 
but it does hold out some hope. 

Our policy of non-alignment has 
won such favour in the outside world, 
not only among the so-called non-
aligned countries, the newly independ-
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ent countries of Africa and Asia, but
even the major aligned countries like
the United States and the Soviet
Union have come to see some virtue
in it and want it to be continued. It
has surprised me, therefore, that just
at this moment of our SUCCESS in this
policy, some people in India should
doubt its worth. In any event, what
I wish to lay stress on is the dyna-
mic character of the world today.
Any position that we take must keep
this in view.

We have had to deal with, at first,
the slow encroachments of China on
Indian territory, which have lasted
five or six years and then from Sep-
tember, 1962 aggression on a massive
scale. We believe, and many other
countries agree with us in this matter,
that China, as constituted today, is
an aggressive expansionist country,
possibly with vast designs for the
future. It believes in the inevita-
bility of major wars. Thus, essen-
tially it does not believe in peaceful
co-existence between countries and
dt does not believe in the five princi-
ples of Panchsheel, which China and
India laid down some seven or eight
years ago and which had been ac-
cepted by a large number of coun-
tries.

The curious fact emerges that just
when most other countries have come
to this conclusion that peaceful co-
existence is essential and war is no
longer a desirable or a possible way
of settling disputes between nations,
China stands apart and follows a
policy which is peculiar to her,
China is a great nation with a great
past. A great nation pursuing such
aggressive policies necessarily be-
comes a danger and a menace to the
other countries and to the world. It
has been our misfortune that we have
been victims of this aggression, but
that very aggression; has made not
only us, but other countries also rea-
1ise the nature of the problem that
faces the world. I believe that
even the Government of China has
realised the danger of the course that
it follows. Possibly also it has realis-
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ed the wrong it has done to India and
to itself by following this course. I
am not referring to moral rights and
wrongs, but to the practical conse-
quences of the .action. It must be
obvious to China that they cannot
compel us by military or other force-
ful means to surrender to them in
any important matter. In spite of
the aggressive actions that they nave
taken on India and the very in-
temperate language that they have
used, it appears that they are begin-
ning to realise that it is not good for
them, as it is not for us and for Asia
and the world, if our two countries
be entangled in a war which may
well ]asta long time and do tre-
mendous injury. One thing is cer-
tain, and they must recognisa it, that
India as it is constituted today will
not submit to any dishonour, what-
ever the consequences.

India has been devoted to peace,
and in her long history, whatever we
may have done within our own ~0U11-

try, we have not invaded other
countries. Our fault has been to sub-
mit to others' invasions in the past,
but that time is past now, and a new
India has arisen which cannot and
will not submit to any aggression.
We want to live peacefully and in
freedom, and we do not wish to inter-
fere with the freedom of others. We
believe, whether others believe in
them or not in the Panchsheel or
the five principles, because that is the
only civilised or even practical way
of existence in the modern age.
There is no other way except war and
wholesale destruction, extermination.
Therefore, we have to try to bring, in
so far as we can, apparently two
contradictory urges and principles--
to promote peace and live in peace
and freedom on the one hand, and on
the other hand to resist any en-
croachment of our freedom and in-
tegrity with all OUr might. That is
a difficult thing to do, but there is no
reason why we should not endeavour
to do it to the best of our ability.
But it is clear that we cannot uni-
laterally pursue the path of peace if
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aggression takes place against us, and 
our fre€dom, integrity and honour are 
threatened. Because we were so 
threatened, our nation responded in 
the only way that any self-respecting 
and freedom-loving nation can res-
pond, and we were witnesses to a 
sight which was worth having p.ven at 
the cost of the trouble we had on 
our frcmtier. Our people proved to 
themselves and to the world that 
fre€dom had brought a new spirit in 
them and that everything else was 
secondary to the preservation of their 
freedom and integrity. 

On 14th November last we look a 
solemn pledge and by that we .;tand. 
Members have reminded me of this 
pledge, and they imagine that some-
thing is suggested that will go counter 
to that pledge. I would like to tell 
them that tomorrow, on our auspici-
ous Republic Day, g(:ores of millions 
of people all over India are going to 
repeat that pledge Or a slightly modi-
fied form of it. 

Shri Dari Vishnu Kamath: Modi-
fied? 

Shri Jawaharlal Nehru: Slightly 
modified form of it. Naturally, the 
circumstances, the dat:: has c ~n e  

Our whole commlIDity development 
movement, numerous blocks and com-
munity centres and panchayat ghars, 
all of them are going to meet to-
morrow, I believe at 9 o'Clock in the 
morning, in their respective places 
and take that pledge, modifying the 
words slightly to suit them; other-
wise, the substance is the same. 

Shri Maurya (Aligarh): Pledge is 
always pledge, there should be no 
modification. 

Mr. Speaker: Without understand-
ing what the modification is! 

Shri Jawabarlal Nehru: The modi-
fication has nothing to do with the 

substance. Naturally, Parliamelllt 
says one thing in one way, and the 
community centres say It in a differ-
ent way. 

That will be a noble demonstration 
of our people's will and determina-
tion. Would we have organised <that 
if we wanted to by-pass the pledge? 
Let this be remembered and this 
argument of our proving false to our 
pledges not be raised again. 

We have been told that Govern-
ment is paralysed by fear and the 
military might of China, that we 
want to accept the Colombo propo-
sals because we are frightened, and 
that it will be dishonourable for us 
to accept these proposals, and a 
breach of the pledges we have made. 
There have been heroics and hyste-
rics and, what has been described by 
a foreign newspaper, a competition 
in patriotism, as if patriotism is to 
be measured by words and phrases 
awl the strong statements that one 
makes. Patriotism is made of 
stronger stuff. It is to be judged by 
something more than the words wp 
use, rather by the life we have led. 

Shri Hari Vishnu Kamath: Exactly. 

Shrl Jawaharlal Nehru: By that 
life let us judge cach one of us. 

We have committed many mistakes, 
and no doubt will commit more .... 

Shrl Nath Pai (Rajapur): That is 
the only thing we are sure of. We 
are quite sure Of that. 

Shri Jawaharlal Nehru: .... but I 
have yet to know that we have suc-
cumbed to fear and have fashioned 
our policies on that basis. Long years 
ago, when we had the privilege of 
serving uner the leadership of 
Gandhiji, we learnt one lesson: that 
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was to shed fear. There is little like-
lihoOd that we would forget that 
basic principle that he taught us. But 
fearlessness ihas to be married to 
wisdom .... (Interruptions) Other-
wi£P it. i. rf'Ckless folly. It is to be 
governed by certain principles as 
well as a measure of intelligence and 
understanding of what the world is 
today. What have we been debating 
here during the last two or three 
days? It is the Colombo proposals. 
How do these come into being? 

On the 20th of October last, the 
fiorst massive invasion of India took 
place. Before that about six weeks 
ago, on the 8tb September the 
Chinese forces had started corning 
from across the Thag La ridge in 
NEFA. On the 20th Of October was 
this massive invasion. On the 24th 
of October the Chinese Government 
made thew three-point I proposals-
that is, three or four days after this. 
Within two or three days we rejected 
these .proposals as they were consi-
dered dishonourable for India and 
we could not possibly accept them. 
We had, therefore, to take a positive 
line and to make some positive pro-
posals suited to the moment. Some 
people called it the 'peace offensive'. 
We had to meet that offensive, apart 
from any other positive line that we 
should take. It was then that we sug-
g"sted that we would be prepared to 
talk to the Chinese if the Situation as 
it existed before the latest invasion 
was restored-that is, what is called 
the 8th September line was restored. 
That was an ideal proposal for India 
a~ well as I think for China. Neither 
~  these ~ untries couli succeed in 
humiliating the other; each of them 
is too big and too conscious of its 
honour to submit to any humiliation .. 
(lnteTTtLptions) . 
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Mr. Speaker: Order, order. Every 
one in his speech had made com-
ments and the Prime Minister also 
can do that. Now, the hon. Members 
would kindly keep silent and listen 
to him .... (Interruptions.) 

~ i t~~i  .. 

~ ~ : 9;fT'1 <To ~n  I it 

~r~m ~~~~ i  

;{o ~ I 

Smi Jawaharlal Nehru: May I pro-
ceed, Sir? I am not aware of having 
referred even indirectly or remotely 
to any hon. Member opposite, any-
where. I do not know why this ex-
tra-ordinary excitement should take 
place. I am talking slowly, calmly 
and dispassionately trying to analyse 
the position. 

Shl"i Hari Vishnu Kamatb: Please 
proceed. 

Shri JawabarlaI Nehru: I am grate-
ful to the han. Member for permis-
sion to proceed ..... (InterrtLptio7l8.) 
This 8th September proposal was re-
peated by me many times in Parlia-
ment and outside, at meetings, on the 
radio and in the Press. It was de-
finitely mentioned by me repeatedly 
in the course of my speech then. A 
substitute motion was proposed by 
Shri Ram Sevak Yadav for the parti-
cular ur ~  of thE rejection of this 
proposal of the 8th September line. 
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This substitute motion was rejected 
by a very large majority in the Lok 
Babha. Subsequently a substantive 
motion was passed approving all the 
measures and policies adopted by 
Government. I shall read out these 
motions. The motion under discussion 
was: 

''That the border situation re-
sulting from the invasion of 
India by China be taken into con-
sideration". 

In the course of my speet'h, I said: 

"In answer to this it was stated 
that we could not proceed to any 
talks with ~ em until at least 
this latest aggression was vaca-
ted and the status quo prior to 
the 8th September 1962 restored 
both in NEFA and Ladakh". 
This was the least we could do 
and that is the position We have 
consistently held during the last 
few months. Anxious for peace 
as we are, we sUJ:?:ested this 
mInimum condition ~ ic  might 
lead to a peaceful approach". 

referred to this again on two or 
three occasions in the course of the 
same speech. I would read further 
from that: 

"What we had suggested is a 
simple and straightforward pro-
posal, that of restoration of the 
status quo prior to the 8th Sep-
tember, 1962, when ,further ag-
gression began". 

Shri Ram Sevak Yadav proposed 
a substitute motion to this which ran 
as follows: 

"This House having considered 
rthe ,border situation resulting 
from invasion of India by China, 
is of opiniOn that the policy of 
the Government of India to start 
negotiations on the condition of 
withdrawal !by' the Chinese ag-
gressors to the line of control as 
On the 8th September, 11162 
should be rejected, and no nego-

tiartions should be undertaken till 
the Chinese aggressor, withdraw 
to the Indian bounda!'y as it ex-
isted on the 15th August, 1947". 

i~ substitute motkm was voted 
UPOn in this House. ~ e~ult 0:1: 'the 
division was: 13 in hvour of the 
substitute motion and 288 against. 

Shri Surendranath Dwivedy: We 
refrained from voting on tlult motion. 

Shri Hari Vishnu Kamath: By your 
leave, Sir, I want to raise a point of 
order. I would like to draw your 
attention and also the attention of 
the House to what the Prime Min-
ister has consistently held and de-
clared and stated in his speeches in 
Parliament and outside and in broad-
casts, portions of which I will read 
out. 

Mr. Speaker: Other speeches are 
not to be there. Only thE' debate 
that was held here was being refer-
red to. 

Shri Hari Vishnu Kamath: My 
point of order is this. You have to 
give a ruling On that. He made it 
clear On every occa,ion that only the 
Government stands committed tic 
this proposal. It is recordo'l there. I 
will read out one sentence. 

Mr. Speaker: What is the point of 
order? He cannot read from the de-
bate now. 

Shri Dari Vishnu Kamath: Certain-
ly if he can, SO can I. 

Mr. Speaker: The Prime Minister 
is on rus legs. 

Shri Hari Vishnu Kamath: The 
point of order relates to the state-
ment that he has made. 

Mr. Speaker: What is the point of 
order? 

Shri Harl Vishnu Kamath: The 
point of order in brief is this. He 
has said that the Parliament has en-
dorsed the policy with rE-gard to the· 
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September 8 line. I no not conte!lt 
that proposItion. But, Sir, it would 
be wholly wrong to say that it was 
adopted unanimously, just as the 
Parliament adopted the 14th Novem-
ber resolution unanimously, with ac-
clamation, happily, at your instance 
all standing. Parliament never endor-
sed it like that. That is Ell. 

Mr. Speaker: He has raised no 
point of order, although he stood up 
on that pretext. I would request 
hon. Members to desist from this 
temptation when there is no point of 
order. At least senior Members 
should not stand up and interrupt 
when there is no point of order. 
(Interruption ) 

'Shri Hari Vishnu Kamath: The 
House never endorsed it unanimous-
ly. 

it~~ ~)  

m:r ~e '1;Ilqj mi<: ~ ~ fif; !Sit WI' 
~~ i m~i c~~it 

~~~ rr~~ 1~ i m 

~ .... 

!Sit l i~ ~ : it ;;rT ~~i  

~ ~~  ~ ifi"t <fil't<1Te lfi': w.f 
~ m  I .;rr wr W-l'f.' ~ '!iT 1 ~ 

i~i c I!fT fif; ~ 'I. 9;[1ffif, ~ t ~lir 

<m:if ifi"t l1RT r ~ I <rtf 'liT ~e 

rn '!iT ~ ~ ~ ~ m ~ fif; t; 

~ 'f.'T <m:if ifi"t l1RT ll<IT ~ 
m'l' ~ it lffi"fir ifi"t mq; ~ ~ I 

~ ~ : om ~  ~ trri '!iT 
~ '1;Ilqj ~  ? m'l' ~  i m r ~ fif; 

~tr if ~e '1;Ilqj mi<: ~ ~ ? it 
~ i ~~~~~~~ 

~ ifi"t ~ IIiVIT ~l  'IT. 

~~ I ~~e l ~1 1 ~~ 

~ ~ ~ ~ ~  ;rn ~ ~ lfuftW« 

(SAKA) Colombo Conference 6522: 
PropoBals 

~~~ ~~ l l ~ ~ 

,,!ij(ff<'f'fi if l' ~c  ~  ~ i  ~i  ~ 

'1;Ilqj mi<: <f;U ift ~ ? 
'Shri Priya Gupta: On a point ot 
order. Only one hon. Member should 
be on his legs. 

!Sit ~ e l ~ : trri Wfi'fT <:fl:r 
~ ~l  I 

~ ~ m  : ~  if iP:T Uli '1ft 
r~ ~r ~ ~ if ~tr if 'f.'1{ ~c 

m1fi mi<: ~ I it i r~  ~  ~ lfTitlJT 
fif; ~ ~  a ~ 't cm.'e '1;Ilqj mi. if 
;aorli I 

Now the hon. Prime Minister may be 
allowed to proceed. 

Shri Jawaharlal Nehru: I had 
simply read out the wording of the 
substitute motion. It IS for the hon. 
Members to say what it means, I 
shall read out the su s~ tute motion 
again: 

"This House.... is of opinion 
that the policy of the Government 
of India to start negotiations 'On 
the conchltion of withdrawal by 
the Chinese aggressors to the line 
of control as on the 8th Septem-
ber, 1962, should be rejected and 
no negotiations should be unrl"r-
taken till the Chinese aggr,,"sors 
withdraw to the Indian boundary 
as it existed on the 15th August, 
1947." 

Subsequently, an amendment was 
proposed by Shri Vidya Charan 
Shukla that for the original motion 
the following be substituted, name-
ly:-

''This House having considered 
the border situation resulting 
from the invasion of India by 
China, approves of the measllre~ 
and policy adopted by the Gov-
ernment to meet it." 

This was passed without votin.!( ap-
parently, but almost unanimously. 
though some did not agree. (Inte1'-
ruptions). 
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Mr. Speaker: Order, order. He said, 
"almost unanimously". 

Shri Jawaliarlal Nehru: I definitely 
say that Acharya Ranga did not agree 
with it. Probably he will never 
agree on anything good. I am pre-
pared to make an exception to 
Acharya' Ranga in eVery proposition 
that I may make. 

Shri Ranga: When r was a2I'eeing 
with you 1 was a good man! 

Shri Jawabarlal Nehru: It is not 
a question of argument about words 
or things. It is beyond argument-
what has been done by the House; 
that is the parliamentary practice and 
procedure. It is not normal--or can 
be followed .by Government-to come 
every time to the House and take its 
opinion about a certain step that it 
might take. It places the general 
policy before the House and the 
House approves of it or disapproves 
of it or criticises it, and Government 
has to function accordingly. If the 
House disapproves of it naturally the 
Government have to change their 
policy. In this particular matter it 
was not necessary from the point of 
view of any Constituticm or law for 
the Government to come to this hon. 
House and take-I am talking <lbout 
the 10th December-their views about 
the 8th September Ene which was 
the proposal made by Government as 
a reaction to the proposal made by 
the Chinese previously. But we did 
come and we came after this 'llatter 
had been repeated for two months, 
repeatedly by me and by the ur~al1s 
of public opinion. The House w';,s 
particularly fully seized of this fact; 
this has been done; this has been 
said. :£ came here :lnd stated, "this 
is our policy," and subsequently, 
after' the substitute motion that Shri 
Ram Sewak Yadav proposed-it ref-
erred to something being rejected-a 
resoluticm was passed by the House 
that the House approves of the mca-
sur~s and policy adopted by Govern-
ment. That is my understanding. 
How can there be any doubt in the 
least? One in a million. 1 !BY; there 
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can be no doubt about that. What 
is the effect of this? The e!feet of 
it is that the House, at that moment 
aproved of the proposal that we had 
made about the 8th September line. 
That is my submission. Others ma,. 
disagree with it. Both negatively 
and positive it was cleared out. (In-
terruptions) . 

An Hon. Member: No, Sir. 

Shri Jawaharlal Nehru: I am al-
most prepared to say that with the 
exception of Acharya Ranga the 
House approved of it. It is alwaY' 
open to the House, may r say, to dis-
approve of something it has approv-
ed previously, to change its mind. 
That is a different matter. I am not 
challenging the right of the House. 
r am merely saying as a matter of 
recorded fact in our proce-edings that 
this fact was before the House; it was 
deliberately brought before the House 
in my speech, repeatedly, and in 
. other public statements. Subse-
quently, the policy of the Govern-
ment was reaffirmed by this House. 
There is no doubt about that. In that 
policy, at that time, this was the 
major thing, the other things having 
been previously agreed to. There-
fore, I do submit that that particular 
matter, rightly or wrongly, was r.ot 
only accepted by Government but 
this House also approved of it fully. 

Even at the time when we were 
discussing this matter in the House, 
the conference convened by the Prime 
Minister of Ceylon was meeting. 
The Prime Minister of Ceylon had 
taken the initiative in regard to that 
in em er~  forget the exact date. 
r think it was towards the last few 
days of November-in the third week 
probably-that she had taken the ini-
tiative, and she had suggested at 
first the 1st of December for that 
meeting. She did not ask u.s about 
it· we knew nothing about it till we 
w~re informed that she had convened 
it. Naturally she had asked the other 
countries; we could not come in the 
way. We, in a sense, welcomed her 
initiative and then the date walt 
changed to the 10th of December, so 
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that actually on the day we ~ere
meeting here in the Lok Sabha, this
conference was meeting in Colombo.
Subsequently, they passed some reso-
lutions, copies of which they gave us.
But they made it Clear that they
wanted us to keep them confidential
till a later stage, when they come
to us. Some days. later, again, the
Prime Minister of Ceylon with some
of her colleagues went to Peking to
discuss these resolutions and later
she came here. She was accom-
panied by two representatives of
other countries: the Prime Minister
of the United Arab Republic and the
Minister of Justice of Ghana. First
of all, we asked them to explain to us
what exactly those resolutions meant
and whether there was any doubt
about the interpretation Or not. It
was obvious that some parts of the
resolutions could be interpreted in
more than one way. So we said
that those should be cleared out. We
asked them some questions and they
gave us their explanations and arnpli-
fications in writing to be precise.
Then we considered the original
Colombo resolutions with their
amplifications,and considering them
we came to the conclusion that they
fulfilled the essence of what we had
asked for when we had put forward
t.he proposal of 8th September line.
Thereafter we told them as a Goveen-
merit that we accept them in principle
but we would like to put them up
before Parliament and take their re-
action to them, and then we will let
them have our final reply.

Now, I should like to add that the
September proposal had nothing to do
with any of the merits of the case or
anything. The Colombo powers stat-
ed that they wanted to help in creat-
ing a situation which would enable
the parties to discuss matters between
themselves, to prepare the ground and
to lessen tension. That was the
position then, and that is what we are
cons.dr-rin-r today.

When the' representatives of the
Colombo powers came here they told
us-we had heard previously-that
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the Government of China had given,
what is called, a positive response to
these proposals, whatever that might
be. Subsequently, it appeared. that
that so-called positive response was
limited and restricted in various im-
portant ways. I may mention one
or two of those a little later to the
House. Anyhow, it appeared that it
was not in complete acceptance of
the proposals as they were and as
they were amplified by the represen-
tatives of the Colombo powers to us.
So we told them that our acceptance
in principle of these proposals meant
Our acceptance in p.rinciple, natural-
ly, of those proposals as interpreted
and amplified by them. We did not
ask them to change the proposals or
to alter them even though we might
have wanted to do that: we wanted
to keep them as a whole. Otherwise,
we would have asked them to ':hange
their proposals, they would have gone
back to Peking and would have
possibly been asked to change the
proposals in some other way. Any-
how, we did not discuss any change
of the proposals, but we tuok the pro-
posals. as amplified by them which
we found, then and· subsequently,
was not the interpretation of the
Chinese to these proposals.

So, now we will come to these pro-
posals themselves because much has
been said here in this House which
has astonished me greatly. It is
naturally open to any hon. Member
to hold any opini-on whether the pro-
posal is good or bad, but to say some-
thing which has no basis and fact is,
I submit, not justified. I should like
hen .. Members who criticise them and
call them "disastrous to India politi-
cally, militarily and otherwise" to
look at them again. I do submit that
these prop-osals, not only in substance
but essentially, carry out the main
object of the 8th September proposal
which we had made. I have dealt
with the first part as to how far the
8th September proposal was justified
or not. Having done that, when we
got these proposals, obviously, what
we had to do was not to argue with
the Ceylon powers on the entire
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position, the merits of the question 
and how China had done this and 
that, and we were against that--that 
is a different matter, we did talk 
about it informally-but so far as 
their proposals were concerned the 
only matter We could deal with 
them wag to see how far their pro-
posals fitted in with what we had 
said, with the 8th September linc. 
Where they did not fit in it was for 
us to say so and reject them. If they 
did fit in then automatically we had 
to accept' them from that point of 
vicw. 

So we came to the conclusion that 
essentially they did fit in with the 
8th September line. It is true that 
their approach to this was slightly 
different and, therefore, we had 
simply put a straighforward sugges-
tion that the 8th Septcmber position 
should be restored. They did not ap-
proach that that way, but in the result 
they arrived at something which was 
essentially the restoration of the 8th 
September line. In some small 
matters it did not yield that result, in 
other matters it did yield results much 
better than what we had said. 

Shrl Hari Vishnu Kamath: Let us 
have more details of those small 
matters and other matters. 

Shri Jawaharlal Nehru: For inst-
ance, I will mention one Or two 
matters in the Ladakh area which is 
the important area from this point of 
view. In the middle sector nothing 
has happened and nothing is happen-
ing because the old position prior to 
8th September a~ remained and, 
.acco.ding to these proposals, will 
continue to remain till it is changed. 
In the NEFA the Chinese have retir-
ed or are supposed to retire com-
pletely. 

Shri Hem Barua (Gauhati): That is 
not the correct position. Sir. this is 
a very important thing. Nowhere 
have the Colombo proposals stipulat-
ed the withdrawal of the Chinese 
forces from Dhola and Langju, and 
the ~ ~  of it is that they were no-

where there in any of these areas 
prior to 8th September. 

Hr. Speaker: The hon. Member 
must have patience. The hon. Prime 
Minister was coming to those things. 

Shri Jawaharlal Nehru: I would beg 
of the hon. Members to learn the 
habit of listening quietly. 

Shri Hem Barua: I have listened. I 
only say that the word "completely" 
should not be there. 

1IIr. Speaker: Order, order. He 
will come to bhat. 

Shri Jawaharlal Nehl'u: Sir, we are 
developing some parliamentary con-
ventions. Before I have finished a 
sentence the !hon. Member interrupts 
me. The cOUrse of interruptions here 
on the basis of points of order is a 
Tcmarkable invention in the ohistory 
of par liamen ts. 

Shri Hem Barua: I did not do that. 

Shri Jawaharlal Nehru: I am not 
saying tllat. 

Shri Priya Gupta: Conventions are 
changed with the prospects ooanged. 

Mr. Speaker: Order, order. The 
hon. Member must resume his seat 
now. 

Shri Hem Barua: The Prime Minis-
ter s~  not be -allowed to tJhrow 
omnibus abuse against us. 

Shri Harf V.l!llmu Kamath: We can 
reciprocate, but we do not want to 
do it. 

Shri Jawaharlal Nehru: The Prime 
Minister should not, I entirely agree 
with the !hon. Member, be allowed to 
throw abuse omI\ibus or any other 
bus. 

S'hri Hari Vishnu Kamath: You sel 
an example yoursel!l'. 

Shri Jawaharlal Nehru: I entirely 
agree. If what I said, 1lhat people 
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ahould not interrupt before I have 
finished what I have to say, before I 
have finished a sentence or even half 
a sentence, or that points of order 
are raised here in a remarkable way, 
is an abuse, I do not know tlhe mean-
mg of language then. 

What I said was th,at in NEFA, 
according to the Colombo proposals, 
we are supposed to go all over except 
in two points which ihave been reserv-
<:'d for further discussion. No decision 
has been made according to these 
proposals about tlhem. They are: a 
little territory near the Dhola Ridge 
and Langju. No decision has been 
made about these two matters. 

Shri Hari Vishnu Kamath: What 
about Thagla Ridge? 

Shri Jawaharlal Nehru: So far as 
Longju is concerned, according to 
t ~e proposals and a-ccording to our 
Sep1c:mber statement, no decision is 
nOCL's,ary because when we have 
said that they go back to the 8th 
Scptembf'r line, well, Longju will re-
main with the 8th September line now 
and later. Thf' question does not 
ari9C. I do not want to go into its 
history as to how Longju is there and 
thpn say that they should withdraw 
or we Should withdraw, wfuether .that 
is right or wrong and so 011. That is 
another matter. But, according to the 
8th September line, it is not affected. 
Dhola is affected, undoubtedly. 

Shri Hem Barua: Longju is also 
affected. 

13 hrs. 

Shrl Jawa.barlal Nehru; Anyhow, 
IAlIlgju and Dhola are matters open 
to discussion and further considera-
tion. So far as we are concerned, we 
have made it perfectly clear that 
DhoIa and Longju .... 

Shri Tyagt (Dehra Dun): Since 
Dhola and Longju are matters for 
discussion in tfhe future, we should 
not comment about 1lhem one way or 
the other. 

Shri lawaharlal Nehru: We are not 
commenting. We have made the posi-
tion clear and the Colombo Powers 
have made the position clear on !:his 
point. About Langju, as I 'have stated, 
there is no question. We have stated 
it repeatedly. I would beg of the 
House to remember that we have to 
consider, weare considering it from 
the point of view of the 8th Septem-
ber line, not on merits. .According 
to tlhe 8th September line, Langju is 
a frontier vilJage, half witlh us and 
haH with them. Dhola post is also 
an important area. Our position was, 
and is, that Dhola and all the area on 
this side of the post Should be com-
pletely va-cared, and tlhat remains so. 
So that, if you accep! the position 
which I have stated, no question arises 
in NEFA. 

Shri Harl Vishnu Kamath: 'I1hag La 
Ridge. 

Mr. Speaker: Thag La Ridge is the 
name of llhat place and Dhola was 
the post. 

Shri Hari Vishnu Kamath: We know 
t:hat 

Shri Jawaharlal Nehru: The present 
position is, as I have said yesterday, 
the Chinese have withdrawn through-
out NEFA, except in a small area near 
the Thag La Ridge which has not 
been decided yet and which is suppos-
ed to be discussed by us further, and 
by the Colombo Powers we have been 
assured 1!hat we can occupy all those 
territories. 

Coming to Ladakh, which is perhaps 
the area which has been exercising the 
holl. Members' minds most, may I say 
that I was a little surprised to learn 
from tihe hon. Member, the leader of 
the Praja Socialist Party, that he 
doubted the fact that they ihad • 
advanced only twenty kilometres. I 
do not know how he measures and 
from what place he measures. 

Slbri Surendranath Dwlvedy: I ask-
ed whether by tfheir withdrawal of 
20 kilometres back from the line of 
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actual control they will reach the 8th 
September line. That is to say, have 
iihey advanced only 20 kilometre from 
that date? 

Shri Jawa.ha.rlal Nehru: It is very 
difficult to measure these distanres, 
because it depends upon where you 
measure them from. Because, it is 
not a straight line, as the hon. Mem-
ber knows. There are 40 or so of our 
posts and 40 or so of lIheir posts, all 
mixed up. Where does one measure 
tram? As a matter of fact, the 
Chinese advance in tlhe Ladakh area 
was, by and large, muclf less than 20 
kilometres. Normally, it was about 
10, 12 or 8 kilometres. 

Shri Hem Baraa: Question. We 
have grave doubts. 

Shri Jawa.ha.rlal Nehru: In one or 
two places, specially in the south 
it was probably a little more than 20 
kilometres. But that too would de-
pend on how you measure, from what 
place. Anyhow, what we have to 
consider was Ihow far it fitted in with 
the 8th September line, to which we 
were committed. Now, the 8th Sep-
tember line, if it is reproduced com-
pletely, would mean that all our posts 
and all the Chinese posts in that area 
would remain, because they were 
1/here before the 8th September; they 
are not new Chinese posts. Our posts 
had, of course, been liquidated mean-
·wlhile by this aggressive action. So 
that, it meant our going back" to those 
posts and the Chinese keeping their 
posts, 40 posts or so, in that area, and 
keeping them in a very dominating 
position, disadvantageous to us. Now, 
compared to that, the proposals that 
have been made by the Colombo 
f>owers are that all these strong posts 
of the Chinese, which c-ounted very 
much aga:nst us, should be withdrawn 
-we ore not 1ihere at the present 
moment-and that there slhould be 
some civil posts of the Chinese and 
some civil posts by us in that area but 
not together. There is no question of 

dual posts or dual artner~ i  they 
will be separate posts by a r~ement  
I do not understand how the with-
drawal by the Chinese of· their mili.-
tary posts, leaving behind a few civil 
posts, would amount to partnership 
with the ChincS>e to control an area 
How does it give them any right to 
that area? They are there. The 
whole question is their withdrawal, 
and how much withdrawal for the 
purpose of some other step that we 
might take. On the question of 
mel1its, are we opposed to their with-
drawal? Should we say: you remain 
there? Or should we say: you should 
not remain there? I do not under-
stand this argument. 

Shri Hari Vishnu Kama'th: How can 
they withdraw and still be there? 

Shri Jawaharlal Nehru: They will 
withdraw all their military posts. 
There will be civil posts, as much 
number as we may agree upon, on 
the basis of parity and equality. Of 
course, a d:fficulty may arise if there 
is a question of administration and 
all that. No such question arises there. 
That area would be a demilitarised 
area with no military which means 
the C ines~ military withdrawing; 
not ours, because ours is not there. 

Shri U. M. Trivedi: We are vacat-
ing and giving them peaceful posses-
sion. 

Shri Jawaharlal Nehru: I am sorry. 
my mind does not work as acutely as 
that of the ho'1. Members opposite. 
It is a common mind, but it is a prac-
tical mind which sees facts. 

Anyhow, I do submit to this House 
that the Colombo prop,wlls in regard 
to that area in Ladakh is better, 
definitely bett, :., from any povnt of 
view. 

Shri Hem Barua: No, no. 
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Shri Frank Anthony (Nontinated-
Anglo-Indians): No, no. (lnteTTup-
tions) . 

~i Kishan Pattnayak: It is un-
patriotic to say like that. 

Mr. Speaker: Order, order. Hon. 
MCIlTlbers can have their own opinioo. 
But is the hon. Prime Minister debar-
rt'd from giving his Own opinion? 

Shrl lIem Barua: What about the 
2,000 SQ. miles which we have lost in 
that area .... 

Mr. Speaker: Order, order. He can 
have his own opinion and ap.proach 
to this problem. Here we have to 
listen to the speech. Why should the 
hon. Member get impatient? anter-
Tupt; on ... ) . 

Shri Bagri: Sir, on a point of order. 

Shri Jawaharlal Nehru: How can 
there be a point of order when I am 
speaking? 

11ft ~) : r~  ~~  ~ ~ 

CCfT '2" 'ql't wi<: I i't7T 'f."0T ~ ~ fit; 

~ (l) ll'"nrr l ~) ~~  gmr 'i>T l1R" 

l A n ~ ~ ~ ~ l ~ ~ ~ t rr 

ij;flRT, ~ ~  ~ ~~ l m g f'f." 
~ >;j"er.rar ~ ~~ ti i1<f 'l1r sml1 
fl1fiffC' ~ <t'r l~ rl ~ ~ 

~ ~li  i l rn ~ l<R 'fiff ~ i't1=iR 
~ gRIT ~ 91 ;p:r 'f;'r 'W:T "J!T<:fT ~ f'f," 
l<\l: ~ if; ~r i~  'f.T'J:f if; flrnn; ~ 
il ~li  'fT ~ "l1f;ill ~ I 

Y;IU!ll{ ~~ : it 'f0: "J;":'T ~ fit; 
~ ~  ~ Q:T (for lii ~ if-", ~~ 
~ ~ lif'f."ill I 'qif 'fit{ i'tKr, it fl:rf.m<: 
'l1r ~ ~ ~ '!i'l'rr <lfiT OfFlm I 

Shri JawahaJ'la1 Nehru: It is no 
good, Sir, my repeating some of these 
arguments because it seems to be as 
clear as daylight. From the military 
01 political or from any pOint of view 
it is an advantage to us to have this 
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corridor for the time being-all this 
is for the time being that nobody gives 
up anything-under the Colombo pro-
posals, as said there, than for us to 
have a lot of military outposts .... 

An HOD. Member: Civil outposts. 

Shri Jawabarlal Nehru: I did noot 
go into that deeply-than to have our 
military outposts mixed up with their 
military outposts and making it very 
difficult. That is the advice we have 
been given by non-civil .people also. 
It the hon. Members have some cill!e-
rent viewpoint, it is open to them to 
have it. I cannot help it. I cannot 
help them to see sometimes the 
obvious. 

Shri Hem Barua: That is not the 
8th September proposal. It was for 
unconditional withdrawaL ... (lnteT-
TU.ption). He is misleading. 

Mr. Speaker: Now he should listen. 

Shri Hem Barua: We want to be 
enli,ghtened. 

Shri Jawabarlal Nehru: I am try-
ing to enlighten you. 

Shri Hem Barua: That 
8th September proposal. 
they must withdraw 
unconditionally. 

is not the 
It was 1.lIat 
oompletely 

Shri Jawaharlal Nehru: The 8th 
September proposal was to restore 
the position ns it was on the 8th 
September. 

Shrl Kishan Pattnayak: Did the 
corridor exist on the 8th September? 

Shri Jawaharlal Nehru: To restore 
that position means having the 
Chinese strongposts in this area with 
vast annies round about them and our 
posts also mixed up. That was it. 
That was not an advantageous posi-
tion. Suppose, they say, "We give 
you what you want", we have to 
accept it because we have asked for 
that. 
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"" ~ : 'flIT ~ l ~r ~ ;m:r 
~ f'filt 1Jit ~ lfl ~r ? 

Shl"i Surendranath Dwivedy: Even 
'if that is granted, this certainly is not 
thE' restoration of the 8th September 
.position. 

f:hi nm Vishnu Kamath: 7th 
~  ,'mOOr position, that is, pre-8th 

'September. 

Shri Jawabarlal Nehru: I have said 
so. It is not a restoration there; it is 
better than a restoration. 

Some Bon. Members: How? 

Mr. Speaker: Order, order. 
allow him to explain that. 

Please 

Shri Jawaharlal Nehru: That is 
why the Chinese do not accept 
that. ..... (Interrua>tion). 

An Bon. Member: They want more. 

Dr. B. N. S!ngh (Hazaribagh): 
Because they do not accept it, it is 
better? 

ft arTI1lT : ~  ~ r  .... 

~ l ~ : mi,,:, wi<;: I 'flIT 

~~ ~~ 3 1 if fiT{ "f.Tl1 'if<'r ~  

o..i\" l~ : 4 ~ cir "1","1 >m11 l1 ~ 

~ ~ I ~  l1 ~~ ~ u ~ ~) m  

~i ~~ I 

Ilf!:Im ~~ : ":;far ~  fl1f;m:"{ 
1 ~ 'l<: ;fTi{if, iit ~ WfifT Wi, ~i  

~ ~  IT<ffik 'fir ~  is" ~l  I 

~l  9;£i'1 ~ 'fiT ~  ~i ~a  iit 
'Fir if 'a''f ~ ~ if."{ ~  ? li~ ~ 'fir 
~ i a "1");: 9;£l!<:: 'q"Iq-'3'ff ~ ,(ITT ~ 
~ ~ lq'T;:: ~ 9;£T'l' 'liT l l ui~ it ., 
ofT ~  iit '3''1 '!it ,!'fif iit ~l l I ~ 

<rnr mli"TT, iit ~  'fii $'1<'1', ~ ~ 3  

~~  ! 

Proposals 

Shri Jawaharlal Nehru: So, the 
question is 1Ihat these Colombo pro-
posals in so far as they refer to 
Ladakh do not mean any kind of a 
division or acceptan<:e of any division 
directly or indirectly. It is a tempo-
rary arrangement which, if it is not 
agreed to, would simply mean that 
they could remain in control there 
till other developments take place. 

Now, I  . want to make one point 
clear, to whidh the Ihon. Member Shri 
Kamath referred before I began 
speaking and some other hon. Mem-
ber referred, to what I said in the 
Rajya Sabha. I think, I have said 
"!hat the praetke is for dhe Govern-
ment to keep the House and Parlia-
ment informed fully. It is not neces-
sary for Government to come and take 
a vote on every step that it takes. 
About most of the things Government 
has to take a step in a particular posi-
tion. Suppose, there is a war on. 
Now, during war the Generals take 
steps without even referring to Gov-
ernment. Sometimes they ref-er to 
(iQvernment in important matters 
wthere they can; but 1Jhey cannot afford 
to do it. So, in all these matters Gov-
ernment can take steps if they are 
in line with the general policy out-
lined. 

In this matter, as I have ventured 
to point out, our general policy has 
been brought before the House and 
Ihas been approved by the House 
repeatedly. Therefore, within that 
line, whether that particular step is 
approved or not, if it is within the 
~ine of tlhat pelicy, Government takes 
that step. I need not have, by any 
constitutional convention, broug'ht this 
matter up necessarily to the House. 
But I did not think that that was 
Tight for me specially when the 
House was going to meet. So, I 
brouglht it up and I am glad that I 
brought it up. I 

Now, having brought it up, what 
are we to do? I did not think it 
necessary then, to begin with, to bring 
a substantive motion for the approval 
of this because I thought 1Jhat this wu 
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included in the general lines of policy 
approval wlhich have been given by 
this House to me. Further, I thought 
that if I place the whole position .... 

Shri Nath Pal: That is not quite 
true. You made sure even of your 
supporters. 

Shri Jawaharlal Nehru: I do not 
know what the han. Member feels. If 
the House agrees, I am prepared to 
put it forward here and now. 
(Interruption) . 

Some HoD. Members: Yes, yes... 
(InteTruption) . 

Shri Ranga: You have got majority, 
anyhow. We do not question that. 
(Interrwption) . 

Shri Jawaharlal Nehru: I am pre-
pared. I did not bring it for two 
reasons. One was, as I have said, that 
I did not think it necessary and I did 
not wish to create precedents for 
the future that every matter is voted 
upon by Parliament. It is not a good 
precedent. It is not followed by other 
Parliaments. 

Shri Surentiranath Dwivedy rose-

8hri Jawaharlal Nehru: Please let 
me go on. Please let me finish a sen-
1ence or two. 

Secondly, because the Clhinese lhad 
not given their final reply, I thought 
it on the whole desirable for this mat-
ter to be lett by the House to the 
Government to pursue within tihe 
lines at tihe general policy. But, if 
there is any doubt in l8J1y people's 
mind that this is not a correct course, 
I would suggest to you and to the 
House to pennit me to moye an 
amendanent here and now and to have 
it this way or that way. .  .  . (Inter-
ruption). 

Shri Ram Sewak Yadav: You should 
have !had CQUl'age enough to bring 
forward a positive motion instead of 
saying now that you want to move an 
amendment. .  . (Interruption). 

2555 (Ai) LSD--5. 

Shri Barl Vishnu Kamath: Parlia-
ment can pass anything by majority. 
We dQ not contest that position at 
all By a majority you can pass any-
thing. .  .  . (Interruption). 

Shri Surendranath Dwivedy: What I 
want to point out is tihat when it 'flU 
said that there will be no approval 
of a Resolution, we took it for grant-
ed that the policy accepted in thia 
House on the 14th November is accept-
ed. Now, the hon. Prime Minister says 
1ihat there is no question of an appro-
val motion because of 1ftI.e adoptioll 
of that amendanent on the 10th Decem-
ber which, qe now interprets, alse 
accepts this. That was not our under-
standing. 

Sbri Jawaharlal Nehru: I am sorry, 
the hon. Member thought that because 
it could not have been that. Any 
intelligent approach would show lIhat 
it could not be that. How could I 
put this up? Leave out Parliament 
for a moment. Government is com-
mitted to a certain line of action and 
Gavlernment, naturally, pursues it 
unless it is told not to do so by 
Parliament. It has to; Government 
cannot remain in the air in matters of 
this kind. We have said tihat. First 
of all, I showed that so far as Parlia-
ment is concerned lIhey have also givell 
their approval to the 8th September 
line 'as a matter of policy. Then come!! 
the question of inteI1PretatiOili as to 
how far the 8th September line baa 
been carried out by the Colombo 
proposals. That is the sale questiWl 
that we have to consider as Govern-
ment and we have told them that we 
acc~ these in principle. We thouglht, 
we should accept them. Of course, 
our acceptance does not -bring this 
about wholly because this is a matter 
concerning China also. China baa 
thus far not aClCepted it. I do not 
know what it will do. But we cannot 
remain in the air. We have at in-
form the Prime Minister of Ceylon 
what our position is. As J told ~ 

I shall inform her. Therefore what 
the !bon. Member opposite said, name-
ly, that I !have not brought f.orwanl 
a substantive resolution because of 
the November thing, I do not at all 
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understand. How can that help us at 
all at the present moment? Of course, 
we hold to tlhe 8th November thin.'! 
and, of course, I am going to repeat 
it tomorrow from a Ihundred thousand 
platforms in India, That is a different 
thing, But in this matter we have to 
say something. We have to say 'Yes" 
_ "No" and therefore it is for 1lhe 
House to tell us to say "Yes" or "No". 

Some Hon. Members: Yes. 

Some HoD. Members: No. 

Several Hon. Members: Yes. 

Some lion. Members: No. 

Mr. Speaker: What is all this? How 
~aul  this be recorded., may I know? 

Shri Ranga: He has got that repJy 
.also. 

Mr, Speaker: He is arguing his case 
aDd when 1lhere are shouts of 'No', 
there are shouts of 'Yes' also. But I 
am asking all the Ihon. Members and 
not one side only .... (Interruption). 

Shri Ranga: You should not be up-
8et. 

Mr. Speaker: Why should I not be"? 
11 the proeeedings are not peaceful, 
J ihave got to regulate them. 

Shri Ranga.: When ~ e  said 'Yes', 
We said 'No', 

Sbri Nath Pai: I do not want to 
interrupt, but he was not aware of 
the developments. I claim the atten-
tion of the hon. Prime Minister. After 
"e summoned us to meet lhim, it was 
clearly understood, on the assurance 
given by no less a person than the 
hon. Minister of Parliamentary Affairs 
who should bear this out to avoid all 
misunderstanding in the House, that 
~e Government will not seek a 
positive vote and it is expected that 
we will not move an amendment to 
reject it. That was the position 
liven us to understand and that re-

" 
mains. No wrong inferences should 
be drawn. That is our expectation. 

I hope that I am correctly quoting 
him. 

Shri Jawabarl.al Nehru: In view 01. 
the fact that there is this difference at. 
opinion, I submit that the differenec 
of opinion should be set asicie and the 
vote be taken now, if you like. OIl a 
substantive motion. If the House 
permits me, I shall move it ... , 

Shri Priya Gupta: You should have 
brought it forward earliet'o 

Shri Jawaharl.al Nehru: 
that it is unusual for me to sugges 
it at this late stage. But if the 
Hou,e agrees and yoU agree, I am 
perfectly willing. That is all that I 
wish to say. I do not wish to press it. 
But one thing is perfectly clear. 

The hon. Member Shri Nath Pal 
has certainly. according to me. mis-

understood what I may have ,;aid or 
the Minister of Parliamentary Aif81.l'll 
may have said. He said that we shaD 
not brmg it up because in the normal 
course it was not necessary to ri~ 

it up. Government follow a certaln 
policy. and if that policy is explained. 
if the House broadly accepts it that III 
enough ... 

~ ~~~ ('f.'ryf.or) o;fb7Tiff 

~ r1l  •• 

;m.m:f l ~~ : >;fl'1 orr, '1 ~  

>;f1'1 'ffr lIT,t., 'fi" "1"1' 'J[ l!;ifi I 

~ ~~  irfr n:'fi IIT.!{"" 
<'iT ¥ ;fri,(it I 

.. Shri Jawaharlal Nehru: Therefore, 
the position necE'ssarily is that I have 
to send some precise answer to the 
Colombo Powers and to the Prime 
Minister of Ceylon today or tomorrow 
as to where we stand. I cannot tell 
them that we have not made up out 
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mind. It is absurd. As a matter of 
tad, we have already told them that 
we accept them in prmiciple. And it 
ill tlhe proposition of Government that 
we should tell them definitely and 
precisely that we are prepared to 
accept these Colomi><>' proposals sub-
ject to the amplifications and elucI-
dations. Whether they will come into 
effect or not depends on the other 
party accel?ting them. For the 
moment, they have not accepted 
ihem. Well, if they do not accept 
them. they do not come into effect: 
ihat is a different matter. But I have 
10 choose; there is no help for it; I 
:have to choose this way or that way. 
If there i~ -any doubt in any hon. 
Members' minds, I propose tc resolve 
that doubt by suggesting to you and 
te he House to permit me even at 
this stage to put forward a specific 
motion .... 

Shri Suftntiranath Dwivedy: No 
body questions your right as a Gov-
ernment. 

Shrl Hari Vishnn Kamath: Your 
majority is there. 

~  (iihCl<i=,..l : ll<:r J:l'N'lT WI" 
;;ftfGfit I iIIT'1 ~ ~ r it lfI"l"f.rl; if ~ 

tio IT'ir m I w:r crT ~ r ;orlfGfit I 

~~ m ~1 

if iIIT'1 ",r J:l'fif'lT wr 1'!IT I 
l!:fT i~~i i .. ·q : m'f ~ crT ;fa 

I5Ilm ~ I ~~ ll<:r 'I'm ~ WI" ;orr 
.il' I 

Shri Jawaharlal Nehru: The hon. 
Member opposite says that he does 
Rot challenge my right to give the 
Government's reaction to it to the 
Colombo Pow('rs. Then. will the 
hon. Member at a later stage, some 
other day, ..................... . 

.n ~ l  : Wf;lie1" ~~  

~mr ~~ l100 ~ Ij'if ~  •  • 

~~m i it~~ ~r~ 

fit; if m't ",1 ~r Wf!rr I +rn: ~ 

1IrA.o ~ i 

.n (iih.ij( ...... : CfR ifl;: CfT iIIT'1 
~~~i ~~ I ~cr ir  

J:l'pf;n-~ <ftfGfit i ~ Cf'ti ~ 1  it ~ 

~~  

~  iil~ i  i1-u ~~ 

~ I ~ 1  if; ~ ~ W!m<: if CfR 
ifl<: ~ "!,,,r ~ I 

.n il~ i 4 : if ~ ~ ~ 
fit; ~~  ",r ~ w ij'Qf ~ m .rn 
cmrnt~~  li i~~~  

fit; r;ft;; Gfi[ Cf'ti ~i l -U ~ ~ i\"@ 

"" m, ~ Cf'ti ~ ~ mtr <mr i\"@ 
ml~m ~~~~ ~ 

m1 ~ ~~  m 1 r r~~ 

iICIT ~ ~ tm: ~ ~ H'" ~ ~ r r ~ I 
~ <r.r ",r iI"'t<r<r ~ ~ ~ ~  ~ ~ 

~ r m~) lJlI; ~ l ~ *= ~ 
~) lJlI; ~ I 

~ ~m : ~i i '1>r .nO' 'fl' ;orr 
~ I ~ Cf'ti0<: ~ rr V1r. <I'll ~ "I"r ~ I 

Shri Jawahal'Jal Nehru: leave 
myself in your hands and the handll 
of the House, because I have to take 
some action, and not merely deliver 
a speech here, and I have expressed 
to the House what the intention of 
Government is very clearly, ana we 
think we are right; it may be that 
some han. Members think thnt w,' nre 
not right. Now, thl're are two ways 
of dealing with this matter. One of 
them is the very cLar way of putting 
it to the vote. As a matter of fact, it 
is going to be put to the vote in a 
slightly indirect way by Shri Ram 
Sewak Yadav's amendment, which is 
a negative one, and which seeks a 
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disapproval of this. If that is re-
jected, certain consequence<' flow, but 
I am prepared to accept those con-
sequences. But, if not, and if the 
House wants a clear direction, I am 
prepared to have a direct vote on it. It 
is immaterial. But the fact is that' I 
want the House to realise it. 1 do not 
want to be said that I did some-
thing behind \he back of the House, 
or which the House not accept. 
That must be made perfectly clear. 

It is Government's intention to con-
vey a final answer to this matter to 
the Prime MiBister of Ceylon, approv-
ing in toto the Colombo proposals as 
amplified and explained by them. I 
would naturally add that the fact of 
giving effect to them will only come 
when 1Ihe otlher party has fully ap-
proved of. them. I think that is the 
position on which I propose to act, 
and I carmot act if the House does 
not approve of it; naturally. I cannot 
act, and I would not act, if the House 
does not approve of it, but nobody 
should be left in any doubt about it. 

May I add that in spite of all this 
argument that we have had these two 
or three days. this business of the 
8th September line and the Colombo 
proposals is a temporarv thing for a 
temporary objective? . 

As I said earlier, 1!he wlhole question 
of our conflict with China is a very 
much deeper one, and it may carry 
us on for years, whatever may hap-
pen in between. I do not say that the 
actual war will go on for years, but 
the conflict will go on and the menace 
will be there. Therefore, we lhave to 
prepare and strengthen ourselves to 
the best of our ability; whatever hap-
pens, we have to strengthen our-
lelves. 

Some people imagine that because 
of these Colombo proposals being 
accepted or acted upon we shall slow 
down or slacken. 'l1hat would be 
utterly wrong. 'l1hat is certainly not 
the view of Government, or, I take 
it, of anybody in this House. We 
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must strengthen ourselves, because 
it is inevitable that we should build 
up our strength, not only get such help 
as we are getting-and we are grate-
ful to the countries who are givinC 
us tlhat help-but the ·real thing is te 
build up our strength in India, build 
up our industry, build up everythinc 
that goes to strengthen our nation ill 
war and in peace. That is urgent and 
important. 

The hon. Member 8hri Frank 
Anthony in his eloquent, and if I maT 
say so, ra1lher flamboyant language 
referred to something; he said that ill 
two hundred years, something W1IIil 
going to happen, not in my life-time, 
not in his life-time, and all kinds of 
things would flow from it I am gla4 
that he thinks of the future also s0me-
tImes and what the consequenees 01 
our action might be. For, as I said at 
the beginning, the world is not a static 
world, it is a changing world; it may 
well be that the present face of 11he 
world may clhange completely; it may 
well be that what is talked about now 
about one-world State may arise; it 
may well be that frontiers may cease 
to exist except for some administra-
tive pUl'pOses; all kinds of things may 
happen. We are too much wedded 10 
a static view of the past even to con-
sider the present. In ~ is changing 
dynamic present, the main point ill 
that we must never submit to coerci.oa 
or military pressure. 

Now, I do not know what the 
Chinese objections are, all of them. 
but I shall mention one or two to you, 
their objections to the Colombo pro-
posals. One is that 11hey do not want 
us in that Ladakh area, that corridor 
lIS it is called, to put up any kind of 
military or civil .posts. Tha t is aD 
important matter. And Chi.na wants 
to put up her own posts there, civilian 
posts, not military posts. That is one 
important matter. The second, I 
believe, relates to. . •. 

Shrl IIari iVsImu ~t  What 
was the pre-September 8 position with 
l'egard to that point? I think we ha4 
more. 
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Sbri Jawabarlal Nehru: We had 40,

and they lhad 40 or 50; I do not ex-
actly know .. There is a vast number
of posts there. You will see that it is
difficult to explain what a post is, be-
cause a post is either a fairly strong
fortified post or just half a dozen men
sitting tlhere with a flag, more to pre-
vent others from capturing that
place iihan for anything else. It is
not a sign of strength, but a sign of
visible sovereignty of a nation.

Shri Hari
symbol.

Vishnu Kamath: A

Shri Jawaharlal Nehru: So, in re-
gard to all these posts, they do not
want us; like Acharya Ranga they
also object to what is called dual con-
trol; they both. agree.

Shri Hari Vishnu Kamath: Let them
also go back. Let them also not come
in there.

Sllri Jawaharlal Nehru: That is a
major point of difference between
China and the Colombo Powers, and
certainly we cannot accept the Chinese
approach to it.

There is another. I imagine that is
in .NEFA about wbat they call the
Che Dong Ridge which we call the
Thagia Ridge. These are two major
matters. There may be some others.
They have not told us about them
because we are not dealing directly
witri them. They are dealing with
Colombo. IVe do not know. We hap-
pened to know these because those
were mentioned to us. There may be
others.

,
1
!
!

'1
i
'j

IVe are not prcpared-c-pr eparcd a:;
we are to accept the Colombo pro-
POS3;S in their totality with their
explanations-we are not prepared
to have any amendments or changes
or variations made in ~hem because
the Chinese do not like them.

~~1'~:.',",
~.;

;.

, ,

There are one or two points which
I may mention which are not directly
connected with this. Shri Kamatih
made some statement abeut emigre
governments of Bhutan and Sikkim
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set up in Tibet. We have nc informa-
tion on the subject, When the Bhu-
tan Prime Minister was here, he was
asked and .he also said so. 1 do not
think there is the slightest truth in it.
The Chinese Government has angrily
denied tfhis.

ShriDlati Renu Chakravartty: May
we know wlhat was said by Shri
Kamath? He has not spoken at all
(Interruption) .

Shri Jawaharlal Nehru: Then there
was anotlher-I do not know which
Member said so-that Chinese troops
were pressing on Burma and that
Burmese troops were co-operating
with Chinese troops. Somebody men-
tioned this. This has been very
forcefully denied by the Burmese
Government. I do not think there IS

the slightest truth in it.

Now, may T say a word about some
criticism that have been made of the
Colombo powers and other countries,
certain non-aligned countries. Nobody
considers these countries as strong
militarily. Somebody asked: are they
going to enforce their decision? Of
course, they are not supposed to en-
force' any decision. They can only
proceed as mediators suggesting some-
tiling. I would beg of tlhe House to
remember when they criticise, as they
often do, and often with justice-I will
admit it-our publicity etc. that all
nul' publicity is ruined by some SUCl'

remarks made in this House. If. fo:
instance, contemptuous remarks are
made about these countries, any r)f
the Colombo Powers, these go ilhere
and they say this was said in our
Par-liament. .That has a worse effect
than all the propaganda that can be
;1ndp by China against us. I want the
House to remember lIhat one has U>
speak rather carefully about other
countries, specially other countr ies
which are friendly to us. May be
they do not agree with us.

Now, much is said about their not
separately condemning lIhe Chinese as
aggressors. First of all, it is difficult
for 1fuem to do so. Whatever views
they 'may have held, once tlhey start
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acting in a mediatory role, it is diffi-
cult for them to move about condemn-
ing one party with whkh they art' 
c1ealing. They can retire and then 
condemn ~  

I would remind tlhe House about one 
country, the United Arab Republic. 
which has done more than any other 
country to support us. Their Cabinet 
has passed a resolution supporting us. 
I do not remember the words they 
have used, but in dealing with tfhe 
situation they have been very strong-
ly in our favour. When Mr. Ali Sabry, 
their Prime Minister, comes here, he 
is attacked by our press, asked to say 
that China is an aggressor_ttacked 
in the sense t1h.at \he is cross-examined. 
Here is a man coming as a mediator. 
He has to behave with some decency 
towards the part;ies concerned. It is 
very unfortunate that he was treated 
that way. 

Shrillarl ViabDlI Ka.math: Is it right 
to say they 'attacked' him. He was 
asked questions. 

SUi lawaharl&l Nehru: The hOD. 

Member is right. By 'attacked'. 
mean he was cross-examined. 

SjIIri Barl VishDlI Kamath: That is 
not improperjn a democratic country. 
The Press only asked questions. 

Shri .Iawabarlal Nehru: I am not 
challenging their right. Wlhat I am 
saying is that you have to bear the 
consequem:es wlhich flow in many 
countries which are very friendly to 
us. 

Take another. Burma. for instance, 
migiht mention, was deeply grieved 
at the charges made against her in 
this House. Some questions are ask-
ed about Burmese troops co-operating 
with China. They are very annoyed 
at tlnat. and they protested. 

Then there is some not very reput-
able paper, a weekly, wlhich al90 gave 
some extraordinary stories about 
Burma. 

Prop08al.s 

Sbri Hem Barua: Is it BLitz? 

Sbrl .IawaJlarlal Nehru: No, it is the 
Current, if he wants to know. 

Shri Hem. BanIa: They are the 
same, two faces of the same thing. 

Shri .Iawaharlal Nehru: We had ac-
tually a protest from the BUI'IJleM 
Government about it, askin, why 'W1I 
did not go ab:>ut formally denymc 
this kind of thing, ~e u iatin  it. We 
pointed out that it is difficult to p 
on repudiating every deviation troIIl 
fact that occurs in Indian newspapeza. 
for that would be to lon, a procell 
and would be giving 'further publici.., 
to something that has been said by a 
not very widely circulated paper. 

Then yesterday or the day e ~ 

I tr r e~ hon. Member quoted 
something from the Anand Bazar 
Patrilca. I was deeply grieved about 
it. I had heard about it before, be-
cause that was a very contemptuow 
personal reference to Mrs. Banciara-
naike, the Prime Minister of Ceylon. 
I was also included in it, ,but leave 
me out, it does not matter what ill 
said about me. But it was very im-
proper for any person to have said 
that about not only the Prime Minis--
ter of a country but of a country very 
friendly to us, a COWltry with whom. 
we have close dealings, a countr,-
which is trying, according to its light., 
to serve the cause of ,peace. 

Shri Priya Gupta: That is a .perSOR-
al opinion. 

Shri Jawaharlal Nehru: It is not • 
question of merits. I am merely 811J-
ing. if we want -friendship in the 
world we have to restrain ourselves. 
We ~n t go out and condemn other 
countries and then expect them to 
stand up for us. 

'iT (lihCl(I.,,< 

t~r~~1 
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Shri Jawaharlal Nehru I would 
just repeat one thing more which I 
have said previously. We have been 
attacked and we are, and may be, at 
war with China. That, I hope, will 
not affect OUr fundamnental approach 
in the world and in India ,to solvm, 
problems by peaceful means, because 
the world is too dangerous. Hon. Mem-
bers must have seen what happened 
in the Cuba affair where it was touch 
and go-within 24 hours 200 minions 
might die from nuclear bombs. It is a 
terrible thing to think that such a 
thing mlght happen by a slight mistake. 
Fortunately, wisdom came in the way 
and stopped it. We have neither nuc-
lear bombs, nor do we intend posses-
sing them. Nevertheless, we have al-
ways to think of these possible conse-
quences of what may happen. So that 
we have to join, as I said, our firm 
determination and preparation to re-
sist to the best of our ability, always 
with an attempt, where .possible and 
where it is honourable to us, to adopt 
peaceful methods to settle any pro-
blem. 

In this connection, I had said pre-
viously about the suggestion I had 
made about the International Court at 
.Justice or arbitration or some suCih 
~in  It is no good my placing thl8 
matter before the House at this stage, 
because the question has not arisen. 
But I do mention it to the House ·be-
cause it may bear it in mind. If it 
arises I shall come to the House to 
take its advice in the matter. 

I may say concisely what I have said. 
The question that arises today is a very 
limited question, which is not a qu_ 
tion which will last 200 years, as Shri 
Anthony said that it might or ita 
effects might. 

Shri Frank Anthony: It might last 
longer. 

Shri lawaharlal Nehru: But it is a 
question as to how to brimog about the 
Chinese withdrawal to a certain 
extent in order to be able to deal with 
this matter in a manner which may 
lead to results or not-possibly not-
but, the fact that a course of action 

Proposals 

does not lead to results should not 
deter us from going into it, provided 
it does not do any harm or injury. I 
think both from the political and the 
di.plomatic pomt of view-I am not 
referring to military matters; hon. 
Members opposite seem to be experta 
in it-this is desirable. Our rejecting 
this would be harmful to us. haxmful 
diplomatically and from every point 
of view. Not 'Only those OQuntriell 
which have made these proposals. but 
other countries, big and small.. wi![ 
thank that we are acting wrongly and 
will not support us, as they have done 
and as they might do in the future. 
We are grateful for their support, of 
c.)urse, and we want their support. 
Bllt it wi ~ not be quite right for UIJ 
to ask for support it we do not do 
two things. 

One is, we shou:ld shoulder our own 
burden. We shall have to shoulder it; 
we are sh'OuldJering it and we are 
going to shoulder it, because there 
will be no respect tor us if we are 
not prepared to meet up to the 
Clhalilenge 'Ourselves. We want all the 
help we can get; weare grateful to 
those who give it. Secondly, we mlWt 
not take all the time a beJ.Ii,eerent 
attitude. It must be all right in 1Ihe 
context of India today A belliger-
ant attitude is usually taken by weak 
nations, not by strong ti n~  Strong 
people, when necessary, take stron« 
actions and prepare f'Or it. But merely 
taking up a beLligerent attitudes with-
out the neccSISIH'Y st:r-ength does not 
impress andbody. 

Therefore, I ,ubmlt that the atti-
tude that the GovE'mment has taken 
and intends to take in this matter is 
correct and I am sure that the House 
will give its support to it. 

Shri Dari Vishnu Kamath: About 
the reported Chinese Government's 
demand f'Or the release and repatria-
tion 'Of the Chinese detenus and 
internees in India and the Govem-
ment's reaction to it, you said t'h.at 
you had referred it to the Prime 
Minister and he would answer it in 
the course of his speech. You told 
me so at the outset. 
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Shri Jawabarlal Nehru: Yes, Sir. 
The Chinese Government have said 
that they are going to send one or 
two ships to take back the Chinese 
civilians Who have been interned here. 
We have said that all those who hold 
the Chinese People's Republic pass-
ports can go back to China 8IId we 
will not come in their way-we are 
taUting about civilians at the present 
moment-U1lIless there is any civil or 
criminal case pending against them. 
Tlh.at is to say, we are not go1ng to 
force 8IIly person to go back. We are 
leaving it to the choice of the person 
concerned, whether he wants to go to 
China or not. 

Shri Bart Vishnu Kamath: Is it not 
the Goverrunent's policy to demand 
the release of our prisoners of war 
in Chinese custody before we agree 
to release the Chinese detenus? 

Shri Jawaharlal Nehru: These are 
not prisoners of war; these are 
civilians. 

15ft ~ : l(<r. t:rTlJ:"fr "I"r <rfii it 
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Mr. Speaker: I shall now .put Shri 
Ram Sewak Yadav's substitute motion 
to the vote of the House. 
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Mr. Speaker: The question is: 

That for the original motion, the 
following be substituted, namely:-

"This House, having considered 
the proposals of the Conference of 
six non-aligned Nations held at 
Colmobo between the 10th and 
12th of December, 1962, with the 
clarifications given by the Dele-
gations of Ceylon, U.AR. and 
Ghana in the meetings witlh the 
Prime Minister of India and his 
coleagues on the 12th and 13th 
of January, 1963 laid on the 
Table of the House on the 21st 
January, 1963, is of the opinion 
t.ha t the proposals are not in keep-
ing with the honour, sovereignty 
and integrity of India." 

The Lok Sabha divided. 

Mr. Speaker: Some Members do not 
appear to have voted properly. Will 
they kindly stand up? 

Some Hon. Members rose-

Mr. Speaker: I find there are six 
"Noes"  to be added: three "Ayes" to 
be added and one to be taken out. 

Shri Kapur Singh (Ludhiana): We 
cannot take out. 

Mr. Speaker: We can. So long as the 
present rules stand, certainly a Mem-
·ber can correct it because taey were 
made before we started this. That Is 
exactly the position. Therefore, I have 
to do it in accordance 'With that. 



Motion re: 

DiYislOD No, I] 

Aat_y. Sbri PraM 

JIade. Shri 

lIqrl. Shri 
Barrow, Shri 
JIerua. Shri Hem 
....... ShrIR. 
IIeoont Xunwari, Shrlmati 

Boteohwu Sill8h, Shrl 
Bawl Kotah, Sbri 
Bhmu Probah Siqh, Shri 

Brit Raj Singh. Sbri 
Buta SinSh. Shrl 

Chaudhary. Sbri Y.S. 
Dca. Sbrl P.X. 

Dwlvedy. Sbri SurcndrlDotil 
~ tri Dni, Shrimati 

GhOoh. Shri P.K. 

GukIlan. Shri 
o.Ptl, Shri PriYI 

Abdul Rashid. Sabhi 

Abdul Wabid. Shri T. 
Achal Singh. Shrl 

Achuthan, Shri 

Aktamma Devi, Sbrimllti 

A!ege.an. Shri 

AI... Shri A. S. 
Alva, Shri Joachim 

Arunachalam. Shri 

Asad, Shri Bhagwat Jb. 

Babunath Singh, 8hri 

Bajaj, Shri Kamalanya 

Sak1iwal, Shri 

Bal Krishna Singh, Shri 

Balmiki, Shri 

Baaerjee, Shri S.M. 

Barkataki. Shrimati Renuta 

Barrow, Shri 

Barupal. Shri P.L. 

D.sappa, Shri 

l1r ~ ari  Shri 

Baawant. Shri 

Dbagar, Shri B.R. 

Bhagvan, Shri 

Bhakt Darshan, 8hri 

Bhanja Deo, Shri L. N. 

Bbargava, Shri M. B. 

Bhatkar. Sbri 
Bhattacharyya, Shri C. K.. 

Bhattacharya, Shri Dineu 

Db.wani. Shri Lakhmu 
Blrendrs Babadur -h Shri 

Blit. Shri J. B. S. 
IIorooah. Shrl P. G. 
JInhm Prakaah. Sbrl 
IInJeahwsr Praaad. Shri 

MAGHA 5, 1884 (SAKA) Colombo Conference 
Propo,aI8 

AYES 

i~n ii  Shrl 

~ ) 1  Shri 
x.tbr, Shrl 0-1 Shaabr 
x.math, Shrl Hart Vlalma 
Xapur Singh, Shrl 

KilhiD" Shri RiehlllB 
X ... r Lal. Shrl 

Labui Sinsh. Sbri 
Mabida, Shri Nareadn SiDah 

Mandai. Shrl B.N. 
Narandi, Sbri 

Matt. Shri 

Maur)'1l. Shri 
Mehta. Shri Jaalmlllt 

Mohan SwU1lP, Shrl 
MtUaft'ar HUII.iD, Shri 

Nath Pai, Shri 

Caw Sill8h, Shri 
Pandhi, Shri 

PalBRyak. Shrl XIahr:D 

NOES 

Bli; Bali Lat, Smi 

Chakravartty. Shrimatl ROlla 

Chakravmi. Shri P. R. 
Chandak, Shri 

Chandrascthar, Shrimati 
Chandriki. Shri 

Chattar Singh, Shri 

Chatterjee, Shri H. P. 

ChBturvedi, Shri S. N. 

Chaudhary. Sbri C.L. 
Chaudhuri. Shri D. S. 

Chaudhw-i. Shri Tridib Kumar 

Cbaudhuri, Shrimati Kamala 

Chavm, Shri D. R. 

Chavda, Shrimati 

Chett i ar. Shri Ramanathan 

Chuni LsI. Shri 

DeflC', Shri 

Daji, Shri 

Das,Dr. M.M. 

DIlS. Shri B. K. 

Das, Shri N. T 

DOls, Shri Sudhau!lu 

Dasappa, Shri 

DallS, Shri G 

Detai, Shri Morarji 

De,hmukh. Dr. P. S. 

Deohmuth. Shri B. D. 
DC!'Ihmukh, Shri Shi .. aJl Reo S. 

Deshpandc, Shri 

Dheber. S"hri U. N. 

Ubulesh ..... r MCCDa, Shri 

DiBbe.S).. 

Dlnt.h Siash. Sbri 

Dwlvedi, Shri M. L. 
Hlayaperum • Smi 

[13:53 Jm. 
RaiJojaxml,(Shrlmati 

Ramtoiowannand, Shrl 

~ rl 

Reddy. Shri N_imba 

SIDah, Dr. B. N. 
Slqh, Shrl A.P . 

Slqh, Shri Y.D. 

SlDgh. Shr) Y.N. 
Slnghvl. Dr. L.M. 
SoIIDki. Shri 
Soy, Shri H.C. 

S_Y, Shrl M.V. 

TID Sln.h, Shri 
Triftdi. Shri V.III. 

Uti,.. Shri 
Verma, Shrl S.L. 
Vij.,. Raie, Shrimati 

Viahnm Praaad. Shri 
Yade •• Shri Ram S_ 
Yaabpa! Slqh. Shri 

Hli .. , Shr Mohammad 

Brina. Shrl D. 

Geclrwad. Shri Fatthflinhno 
Gabmari. Shrl 

Geitnndt. Dr. 
Gajral SlnKn Rao. Shrl 

Ganapati Ram. Shri 
Gandhi. Shri V. B. 

GllDga Devi, Shrimati 
Goni. Shri Abdu Gham 

Gopalan, Shci A. K. 

Govind Oas Dr. 

Gobs. Shri A. C. 
Gupta, Shri Indrajit 

Gupta, Shri Kanahi Ram 

Gupta, Shri Shiv (".J1acan 

Ha;arn8via. Shrj 

Hanada, Shci Subodh 

HSQ, Shri M. M. 

Harvani, Shri Anaar 

Hazarika, Shri J. N. 
Hcda. Shri 
Hem Rai, Shri 

Himatsingka. Shri 

Hukam Singh, Sardar 

IqbaJ Singh, Shri 

Jadh ••• Shri M.L. 
ladhav, Sbrj TlIlshidaa 

Jagjivan Ram, Shri 

Jain. Shri A.P. 

Jamir, Shri S.G. 

]amunadevi. ShrilD8ti 

Jcdht. Shri 
Jena, Shrl 
J""hl, Shrl A. C. 
Joshi. Shrl .... ti Subhadn 



Motion re: 

lJ01i.hl. Shri J. p. 
Kabir. Shri Humayuu 
Kacladi, Shrl 
Kairoltar. Shri 
Kimble, Shri 
KanUDgo, Shri 
Rappen, Shri 
Kif, Shri Parbbat 
Karuthiruman. Shri 
JtOdaril, Shrl C. M. 
KbadiJlw, Shri 
Khan, Smi OImaa Ali 
Khan. Shri Shahnl1waz 
Khannl, Shri Mehr Chand 
Khannl, Shrl P. K. 
Eindar Lat, Shri 
Kiaan Veer, Shri 
Kotoki, Shri Ll1adhlr 
KrIaiml. Shri M. R. 
Krialmlmachari. Shri T. T. 
Itumarln. ShriM. K. 
KUDh .... Shrl P. 
K"",ol. Shri B. N. 
Lathan Du. Shri 
Labhmikanthamml. Sbrimati 
Lltbr. Sbri N. R. 
Las.m.l Bai,ShrilUti 

,LaDIbr, ShrI 
Mahadeo Praud, Shri 
Mahaden Pruad. Dr. 
Mahida. Shri Naeadn Sin,h 
Mablobl. Sbrimoti Saroll'" 
AlalmOOIlI Sultan. Shrl ..... i 
Malaic:baml. Shri 
M.lavi,.. Shri K. D. 
Malhotra. Shrl IDder J. 
Malliab, Shri U. S. 
Mallick. Shri 
MlDam.Sbri 
Mondal. Dr. P. 
Mmdal, Shri J. 
MandaI, Shri Yamuna Pr •• ad 
ManlyanlJadan, Shri 
Mantri. Shri 
Marutiah, Shri 
Muuriya Din. Shri 
Matcharaju, Shri 
Mathur, Shri Hari&h Chandra 
Mehdi. Shri S. A. 
Memotra, Shri Bra; Bihlri 
Mehta. ShriJ. R. 
Melkote, Dr. 
Menon, Shri P. G. 
Minimat •• Smi 
Mirza, Shri Bwr Ali 
Mishra. Shri Blbhutl 
Miahra, Shrt Bibudhendra 
Mishra, Shri M. P. 
Misra. Dr. U. 
Misr •• Shri Mlheah Dutt. 
Milr .. , Shri Shyam Dhlr , 
Mohiuddin, Shri 
Moh!in, Shri 

JANUARY 25, 1963 

Monro. Shri 
More. Shri K. 1.. 
More, Shri S. S. 
MuklDo. Shrl 
Mukerjcc, Shri H. N. 
Murti, Manohar. Shri 
Murmu, Shri Subr 
Murthy. Shri B. S. 
Murtl. Shri M. S. 
Muaafir, Shri G. S. 
Muthi.h Shri 
Nlit. Shri D. J. 
N.it. Shri M.heab ..... 
Nlir, Shrl N. Sred ... "an 
Nallaltoya. Shri 
Nanda. Shri 
NIIkar. Shri P. S. 
Nlyalt. Shri Mohan 
Nlyar. Dr. Susblla 
Nehru, Sbri J .... blflol 
Niranjan LIl, Shri 
Oza.Shrl 
Paliwal. Shri 
_. Shrl K. N. 
Pandey, Shri R. S. 
PlDdey. Shri Sarjoo 
Pandey. Sbrl VIIb_anltlt. 
Panni LaI. Sbri 
Paramtainn. Shti 
Paraabar. Shri 
Plttl. Shri Chbotubba i 
P.tel. Shri MID Sinh P. 
Patel. Shri N. N. 
P.tel. Sbri P. R. 
Patel. Sbri Rafeah ... r 
Patll, Shrl D. S. 
Pad). Shri J. S. 
Patil, Sbri M. B. 
Patil, Shri S. B. 
P.tll. Sbri T. A. 
PatH, Shri V. T. 
Patil. Shri Vasantno 
Patnaik. Shri B. C. 
Pattabhi Raman, Shri C. R. 
Pillai. Shrl NOllnja 
POIIIlttat. Shri 
Prabhakar. Shri NI.al 
Pratap Singh, Sbri 
Purj. Shri D. D. 
Raghavan, Shri A. V. 
Raghunath Singh, Shri 
Ra.huramaiah. Shri 
Rai, Shrimati Sahodrabai 
Raja. Shri C. R. 
Raju. Dr. D. S. 
Raju, Shri D. B. 
Ram, Shri T. 
Ram Scwa);, Shri 
Ram Subhag, Sinab. Dr. 
Ram SWlruP. Shrj 
Ramaswamy. Shri S. V. 
Ram ... my, Shd V. K. 
Ramdhani Du, Shri 

Colombo Confermce 6556 
ProponI6 

Rampure. Shrl M. 
Rananfai Singh, Shri 
Rene, Shri 
RanJit Sln,h. Shri 
Rao. Dr. K. L. 
RIo. Shrl Hanmantia 
RIo. Shrj JI_.th. 
Ilao, Shri Krithnamoortb, 
Rao, Shri Muthyal 
Reo, Shri Rajaa:opata 
RIo. Shri Rampathi 
Rao. Shrl ThjrumaI.o 
bum Lat, Shri 
Raut. Shri Bholl 
Rawud.-e, Sbr, 
Ray, ShrimlU Renuka 
Reddi. Dr. B. Gopaltt 
Reddl. Sbrl R. N. 
Reddiar. Shrl 
Reddy, Shrl K. C. 
Reddy. Shri Nar.yan 
Reddy. Sbri Ramaltrlabna 
Reddy, Shrlmatl Yuboda 
Roy. Dr. Saradlsh 
Roy. Shri Bi.hwanatb 
Sadhu Ram, Shri 
Sahl. Dr. S. K. 
Sihu. Shri RameabWIC 
S.ipl. Shri A. S. 
Sara!. Sbri Sham Lal 
Salmi, Shri A. T. 
S"tyabh""," DOYI. Sbrlmali 
SatyanarayaDa, Shri 
5dndi., 5hrb ... tl VIII,I Rajo 
Sen. Dr. Raoea 
Sen Shrl P. O. 
Sblb. Shri MlDlbeDdn 
Sblh. Shri Manubbai 
Shih. Shrimltl JaYlbeD 
Shim Natb, Sbri 
Shontarliya, Shri 
Sharma. Shri A. P. 
Sharma. Shri D. C. 
Sharma, Shri K. C. 
Shasbi Ranjan, Shrj 
Shlstrl, Shri L.l Blhldur 
Shastri, Shri Rlnlanand 
Shea Narain. Shri 
Shinde, Sbri 
ShivananjapPl. Shri 
Sbree Nara,an Oa., Shri 
Shrimali,Dr. K. L. 
Shukla, Shri Vidya Charan 
Siddananjapoa, Shri 
Siddiah. Shri 
Sidhelhwar Prasad, Shri 
Singh. Shri D. N. 
Singh. Shri J. B. 
SiDgh. Shri K. K. 
Singh, Shri R. P. 
Singh, Shri S. T. 
SinlJha. Shri G. 'K. 
Sinh., Shri R. P. 



(i557 Delhi MAGHA 5, 1884 (SAKA) Rent Control (Amend- 6558 
ment) Bill 

Sinha, Shri Satya NaraYIil 

Sinha. ShrimBti Ramdulari 

Sinha, Sbrimati Tarkeahwari 

SinhlUlD Singh, Sbri 

Sonannc. Shri 

Thevat, Shri U. M. 

TheY"r. Shri V. 

Thomas, Shri A.. M. 

Tiwary. Shri D. N. 

Tiw.ry. Shrl K. N. 

Tiwary, Shrl R. S. 

Tomhl, Shri 

Vanna, Shri Ravindrll 

Veerabasappa. Shri 

Veerappa, Shri 

Srinivasan, Dr. P. 

Suhbaraman. Shri C. 

Subramanian, Shri C. 

Subramanyam. Shrj T. 

Sumtt Prasad. Shri 

SUDder Lal, Shrj 

Tripathi. Shri Itriabn. Deo 
Tula Ram. Shri. 

Tyagi,Shri 

Venbtasubhaiah, Shri P. 

Venna, Shri HallO'9'ind 

Verma, Shri K. K. 

Vldyalankar, Shrl A. N. 
Vimla Devi, Shrimati 

Virbhadra Silllh, Shri 

Vy •• , Shrl R.dhel.1 

Wlldiwa,Shri Surcndra Pal S iDah, Shr i 

Swamy, Shrl M. N. 

Uikey. Sbri 

U1.ka, Shrl 

Swamy. Shri M. P. 

Swamy. Shri Sivamunhi 

Swann Singh, Shrj 

UpadhYlya, Shri Sbi .... Dult 

Vaiohy., Sbrl M. B. 
Valvl.Shri 

W.anit, Shri B.lkriahna 

y.dab, Shrl N. P. 

Ylda.. Shri Ram H.rkh 

Yaden, Shri B. P. 

Vajnit. Shri Swell, Shri V.nna, Shrl M. L. 

1IIr. Speaker: The result of the ctiri-
aion is: Ayes: 57 plUs 3 minus 1, i.e., 
19; Noes: 349. 

• 
A7ea: 59; Hoe.: 348 

The motionI -., nega.tivecl. 
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13.55 hrs. 

DELHI RENT CONTROL (AMEND-
MENT) BILL 

The Deputy Minister in the MiDis-
try of Home Affairs (Shrimati 
Chandrasekhar) : On behalf of Shri 
Lal Bahadur Shastri, I beg to move: 

"'I1ha·t the Bill to amend the 
Delhi Rent Control Act, 1958, as 
passed by Rajya Sabha, be taken 
into considerotion." 

Mr. Deputy-Speaker, Sir .... 

Mr. Speaker: I am no l.olliger tile 
Deputy-Speaker. 

Sbrimati ChaDclraaelthar: am 
&lOrry. 

Mr. Speaker, Sir, Rent Control was 
first introduced in New Delhi by the 
New Delhi House Rent Control Orcrer, 
1939. This was applicable only to the 
New Delhi area. Then the Delhi Rent 
Control Order, 1944 was passed which 
made Rent Controla.pp1icable to the 
whole of Old Delhi area also and thds 
wall superseded by the Delhi, Ajmer, 
Marwar Rent Control Act of 1947. 
This was ~ater replaced by the Delhi. 
Ajmer Rent Control Act, 1952 . 

The Delhi Rent Control Act, 1951 
which now governs the landlani 
tenant relati<lIrlship is a comprehen-
sive one and supersedes all the pre-
vious orders and enactments. TlWI 
Act 3iPPlies to all .private premisetl 
but does not apply to premises belong-
mg to Government vide section 3. 
This is in accordance with the provi-
sions contained in the previoWl 
enactments. 

13.56 Ms. 

[MR. DEPUTy-SPEAKER in the Chair] 

A very l'arge number of buil.dinp 
in the urban area of Delhi are built 
on Government leasehold lands. The 
provisions at the enactments of Rent 
Control, rlght from 1939 in the case 
of New Delhi and from 1944 in the 
case of other areas were applicable 
to these premises built on Govern-
ment leasehold lands, thereby giving 

_ .. -_.--_._--_.-.-_._---. 
• Noes--the n~e t~ members could not be recorded. 


